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(b) whether despite stringent res-
trictions, many live birds there were
surreptitiously sold in the local market
by some employees of the Institute;

(c) whether any inquiry has been
held in the matter; and
(d) i s0, the outcomg thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir,

(b) to (d). The matters js under
investigation.
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Urban Land (Ceiling and Regulation)
Act, 1976

10664, SHRI 8. R. DAMANI: Will
the Minister of WORKS AND HQUS.-
ING AND SUFPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Government have
taken a decision on the suggestions
made by certain States for the Am-
endment to Urban Land (Ceiling and
Regulation) Act, with regard 10 the
urban areas which should be brought
under the purview of the ceiling ap-
plicability to agricultural lands,
criteria for exemption, principles for
distribution of land removal of res-
trictions on transfer of vacant land or
built-up property and simplification of
procedures; and

{b) if so, the details thereof and the
action being taken by the Government
in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RR-
HABILITATION (SHRI SIKANDAR'

BAKHT): (a) No, Sir.





